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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON ENERGY
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MESSAGES FROM LOK SABHA

() The Personal Data Protection Bill, 2019.
(1) The Coconut Development Board (Amendment) Bill, 2021.

MR. DEPUTY CHAIRMAN: Message from Lok Sabha, Secretary-General.

SECRETARY-GENERAL: Sir, | have to report to the House the following messages
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

®
"| am directed to inform you that the Lok Sabha, at its sitting held on the 4™ August,
2021, has adopted the following motions:-

(1) " That this House do appoint Thiru Dayanidhi Maran, Dr. Satya Pal Singh and Smt.
Aparajita Sarangi to the Joint Committee on the Personal Data Protection Bill,
2019 in the vacancies caused by the resignation of Smt. Kanimozhi
Karunanidhi from the Joint Committee and induction of Smt. Meenakshi Lekhi
and Shri Ajay Bhatt to the Union Council of Ministers."

(2)" That this House do recommend to Rajya Sabha that Rajya Sabha do appoint four
Members of Rajya Sabha to the Joint Committee on the Personal Data
Protection Bill, 2019 in the vacancies caused by the retirement of Prof. Ram
Gopal Yadav from Rajya Sabha and resignation of Shri Bhupender Yadav,



